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EXCAVATION    OF     CAPITAL     OF     
'HARSHA VARDHAN A' 

*84. SHRI SWAISINGH SISODIA : 
Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to state : 

(a) whether Government are seeking 
assistance from the UNESCO to excavate 
the remains of the capital of the Seventh 
Century Hindu King Harsha Vardhana, 
believed to be burried somewhere in 
Haryana ; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN) : (a) At present there is no such 
proposal under consideration of the 
Government of India. 

(b) Does not arise. 

REFERRING OF THE QUESTIONS OF  
PRIVY PURSE  TO  THE    SUPREME    

COURT 

*85. SHRI NIRANJAN VARMA : SHRI 

C. D. PANDE : SHRI M. V. 

BHADRAM   : 

SHRI BALACHANDRA 
MENON: 

SHRI S. G. SARDESAI : 

Will the Minister of HOME AFFAIRS be 
pleased to stale : 

(a) whether prominent political leaders 
including Shri A. B. Vajpayee, Shri M. R. 
Masani and Shri Banka Behary Das and 
some Members of Parliament have written to 
the President urging that the questions of 
privy purses be referred to the Supreme 
Court under Article, 143 of the Constitution 
and its authentic opinion sought; 

(b) if so the names of the Members of 
Parliament other than those referred to 
above who have written to the President in 
this regard ; and 

(c) the Government's reaction to this 
suggestion ? 

THE MINISTER OF HOME AF 
FAIRS (SHRI Y. B. CHAVAN) : (a) 
and (b) The Ruler of Baroda and 
Sarvashri A. B. Vajpayee, M. R. Masani, 
Prakash Vir Shastri and Sriraj Meghr.-ij 
of Dhrangadhra, Members or Parlia 
ment had written to the President on 
th? subject. I 

(c) While Government consider that it is 
not necessary to seek the opinion of the 
Supreme Court the representations made to 
the President are under examination. 

 


